
.VAISAKHA 7, 1887 (SAKA) Re: DisCUBsion on 11322 
Pakistani attack on 

..PAPERS LAID ON THE TABLE -NOTU'lCATION AND DELHI MOTOR 
.V'l!IITCns RULES; REPoRT ETC. 01' 
timPl'nro DEVELOPMEN!l' COMMITTEE: 
AJn) ANNUAL REPORT OF HINDUS'lAN 

SHIPYARD LTD. 
-'.Ihe :Miuister of Civil Aviation (Shri 

KaaWlp): On behalf of Shri Raj 
Bahadur I beg to lay an the Table a 
. copy each of the followim,g papers:-

(i) Notification No. F.12 (95) /62-
'PR(T) published in Delhi 
Gazelte dated the 28th Janu-
.ary, 1965, making certain am-
(e.lldment to the Delhi Motor 
Vehicles Rules, 1940, under 
sub-section (3) of section 133 
of the Motor Vehicles Act, 
1939. [Placed in Library, 
see No. LT-4280/65]. 

(ii) 

(iii) 

Report and the Certified Ac-
counts of the Shipping Deve-
lopment Fund CommIttce for 
the year 1962-63, togethcr with 
the Audit Report thereon, 
under sub-section (6) of sec-
tion 16 of the Mer~hant Ship-

ping Act, 1958. [Placed in 
Li.brary, see No. LT-4281/65]. 
Annual Report of the Hindus-
tan Shipyard Limited, New 
Delhi, for the year 1963-64, 
a!ong with the Audited Ac-
count'! and the comments of 
the Comptroller and Auditor-
General thereon, under sub-
section (1) of section 619A of 
the Companies Act, 1956. 
[Placed in Library, see No. 
LT-4282/65] . 

WOI'IFICATlDNS UNDER EMPLOYEES 
PaovmENT FUNDS (AMENDMENT) 

SCHEMES ETC. 

The Deputy Minister In the Ministry 
4f Defence (Dr. D. S. Raju): On be-
baIf of Shrj Jaganatha Rao, I beg to 
lay on the Table-

(1) a copy each of the following 
Notifications under sub-section 
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Kutch border 
(2) of section 7 of the Em-
ployees' Provident Funds Act, 
1952:-

(i) The Employees' Provident 
Funds (Third Amendment) 
Scheme, 1965, published in 
Notification No. GSR 351, 
dated the 6th March, 1965. 

Oi) The Empl9yees' Provident 
Funds (Fourth Amend-
ment) Scheme, 1965, pub-
lished in Notification No . 
GSR 401, dated the 13th 
March, 1965. 

(iii) The Employees' Provident 
Funds (Fifth Amendment) 
Scheme, 1965, published in 

Notification No. GSK 
475, dated the 27th March, 

1965. [Placed in Library, see 
No. LTI428a/~5]. 

(2) a copy of Notification No. 
GSR 402, dated the 13th 
March, 19(15, under sub-
section (2) of section 4 of the 
Employees' Provident Funds 
Act, 1952, adding the bread 
industry to Schedule I to the 
said Act. [Placed in Library, 
see No. LT-4284/65J. 

12.33 brs. 
RE: DISCUSSION ON SITUATION 
ARISING OUT OF ATTACKS BY 

PAKISTAN ON KUTCH BORDER 
Mr. Spealr.er: I have to inform the 

House that the following motion, of 
which notice has been received from 
the Prime Minister, has been admitted 
by me and will be taken up for discu!l-
sion tomorrow, the 28th April, 1965:-

"That the situation arising out 
of the repeated and continuing 
attacks by the armed forces of 
Pakistan on the Kutch border be 
taken into consideration." 

I have rE'ad it out so that han. Mem-
bers might be able to send in amend-
ments, if they so desire. 

'" ~ (f~m:) 
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